MM f Q , son/daughter/wife of ..LET!T....MI.:X.'B.&L.S.:H.\J M

.................................

aged@’& .................. years, belonging to .%'IX.HQ.R..I.—.E.UA:LSL‘QZ\T.INE...HS.SEHBL‘_L’
. OEFETLE. ATIENPENT. [ ORRENER)

movable, bank balance, etc.) of

service and presently working a

give herein below the details of the assets (immovable,

myself, my spouse and dependants*: i

A. Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self Spouse Dependant-1 | Dependant-2 Dependant-3
No. Name(S) Name Name Ete. Name
A lo, 060 — = S
(i) | Deposits in
Banks, Financial fFO -5
- ELoq
Institutions And i
Non-Banking (& 2:1) o e s
Financial =
Companiés ;
(iii) | Bonds,

Debentures and | Y©1000

Shares in N-SE g
companies A VTR —
Mw\ P :
) =

(iv) | Other financial
institutions,

G
-%?:-"é’}:-f NSS, Postal — o T
ﬂ.\zll Savings, LIC i R
Policies, etc

(v) | Motor Vehicles

(details of - ¥5pm : S
— .—-_._._- £

make, etc.)

(vi) | Jewellery (give

o |detaiisot | 1587
[Weightand [ (Gelpy | T— T T T =
value) :

o

(vii) | Other assets,
such as values
of claims /
interests.
Value of Bonds / shares / Debentures as per the latest market value in Stock
espect of listed companies and as per books in the case of non listed :

'Note:
Exchange in r

* companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

LRLIEALES



B.

Details of Immovable assets

[Note: Properties in joint ownership indicating t

also have to be indicated]

he extent of joint ownership will

Sr.
No.

Description

Self

Dependant-1
Name

Spouse
Name(S)

Dependant-2

Dependant-3

Name ‘Etc. Name

()

Agricultural Land

- Location(s)

- Syurvey number(s)

- Extent (Total
measurement)
-Current market value

(if)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(iii)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
ete,

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(v)

Others (such as
interest in property)

—

- 35 —

—

(2)

I give herein below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

Name & address of Bank /

Amount outstanding as

sr. bescription
No. Financial Institutions(s) / O sicesvssarassansans
Department (s)
(a) (i) Loans from Banks o T e A lph ]

institutions

(i) Loans from financial

»

accommodation... .

(iii) Government Dues:
(a) dues to departments
dealing with government

dealing with supply of
water.

(b) dues to departments

dealing with supply of
electricity

(c) dues to departments




(d) dues to departments
dealing with telephones
(e) dues to departments
ealing wit

(il) Wealth Tax [Also
indicate the dssessment
year upto which Wealth
Tax return filed,
(iii) Sales Tax [Only in
case of Proprietary

business
iv Propert Tax

G Persona| Detaj)
-'-_‘_-“_‘—-—-,_____‘

GPF/CPF/PRAN No, ..
= E (M/F)
= Eanuauuu (DD/MM/yyyy)

Gender

Date of Birth

Class/Group -
(A/B/C}
Cadre -
r Admrmstrative Service
B.S.S.- Bihar Secretarigt Service etc.)
Home District = : A ; :
 ; hereby

declare that the above details are true to the best of my
elief, ' :

knowl’edge and b

Signature AL :H...;H!\.-’..mﬂ R

Name qf_.f_:‘mpfoyee:....ALQHJ...[‘.(.Q.M._QR. A sandny,
Place:. PR TN '4 " . DesfgnéttonD?FKQEQTTENPE/V?’ { (01195'95)\!85?)
oate';;'..c'é'.%/gygg.ﬂ.-% oepartment:...Qxﬁ.ﬂ.e.,..';.&.-‘_.Ln.m.éfmvé‘ LU
: QF\R‘C{?TQKE‘F;’ -Sé‘(,T:Tofsg :
Note: ‘! Page of the declaration Asset declaration form
must be jn A4 size white paper with computer typed (single side)
in prescripeq format, b




